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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 61/2025

In the matter of:

Narender Sirohi Applicant

Versus
CPCB & Ors. Respondent(s)

REPLY ON BEHALF OF RESPONDENT NO. 03 (HARYANA STATE
POLLUTION CONTROL BOARD)

MOST RESPECTFULLY SHOWETH:

1. That present Original Application has been filed raising the issue of
pollution being caused by Respondents No. 9-33 located in villages of

District Faridabad mentioned in OA in violation of environmental norms.

2. That present reply is being filed through Regional Officer, HSPCB,
Ballabgarh Region who is authorized and competent to file the same on
behalf answering respondent. By way of present reply, answering
respondent wishes to place on record the action taken against the
respondent units found non-complying with environmental norms. It is
further submitted that allegations made against the answering respondent
are incorrect and denied. The answering respondent craves liberty to file
additional reply as and when required, with the permission of this Hon’ble

Tribunal.

3. That in compliance of order dated 12-02-2025, Joint Committee report has
been filed on 19-05-2025 which is already on record. In furtherance of
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inspection carried out by Joint Committee, action taken against units found
non-complying is given below along with present status of respondent units
and other units as per geo-coordinates mentioned in Joint Committee

report:

Table 1: Summary status of Respondent No.9 to 33 mentioned in OA

Respo | Name and Address Activities  found during | Status  of | Action
ndent inspection by Joint Committee | CTE  and | Taken by
No. CTO HSPCB
9 M/s Neha Forgings, Plot | Forging of ferrous and non- | Not obtained | Closed by
No. 2, Near Sec-55, | ferrous metals (using oil and gas Board
Main Gonchi, Sohna | fired furnaces)
Road, Ballabgarh,
Faridabad
10 M/s Falak Forgings, Plot | Forging of ferrous and non- | Not obtained | Closed by
No. 2, Near Sec-55, | ferrous metals (using oil and gas Board
Main Gonchi, Sohna | fired furnaces)
Road, Ballabgarh,
Faridabad
11 M/s N.M. Metal Udyog, | Unit found Closed - -
Plot no.8, gali no.4, near
shri ram dharam kanta,
Nangla gujran,
Faridabad
12 M/s | S Enterprises, Shed | Ferrous and Non- ferrous metal | Not obtained | Closed by
No.9, Ward-9, Sohna | extraction involving different Board
Road, Nangla Gujran, | furnaces  through  melting,
Faridabad-121005 refining, re-processing, casting
and alloy-making
13 M/s Imran Enterprises | Unit found dismantled - -
Unit-1l, Plot no.47,
Nangla gujran,
Faridabad
14 M/s ANZ Enterprises, | Unit found Closed - -
Plot No.27, near shriram
dharam kanta, Nangla
gujran, Faridabad
15 M/s Ayesha Enterprises, | Unit found Closed - -
Plot No.26, near shriram
dharam kanta, Nangla
gujran, Faridabad
16 M/s Manidhari Metal | Trading of aluminium scrap NA, as Not | --
Udyog, Plot No.6, Covered
Sarurpur, Faridabad under
Consent
Management
17 M/s Nanak Forge, Plot | Unit found Closed - -
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no.33, 33ft Road,
Saroorpur Industrial

Area, Faridabad

18

M/s Universe Industries,
Nangla Gujran, Near
MR Dharam Kanta,
Faridabad

Not traceable

19

M/s  P.R.  Castings,
Khasra No. 2125,
6/1/2/3/8/9, Plot No0.97,
Gali no.5, Saroorpur,
Faridabad

Not traceable

20

M/s Venus Chemicals,
Plot No.78A, Gali
No.5W, Saroorpur
Industrial Area,
Faridabad

Sieving of boiler ash

NA, as Not
Covered
under
Consent
Management

21

M/s Shrimat Alloys, Plot
No.24, Street No.2E,
Saroorpur industrial
area, Faridabad

Melting &  casting  of
ferrous/non-ferrous metals

Not obtained

Closure
action
initiated

22

M/s Shiv Shakti
Industries, Plot No. 7,
Gali No. 3, Nangla
Gujran, Faridabad-
121004

Unit found Closed

23

Plot No. 26, Gali No. E2,
Saroorpur Industrial
Area, Faridabad

(Earlier M/s Goel Forge)

Forging of ferrous and non-
ferrous metals ( using oil and gas
fired furnaces)

Unit found
dismantled

24

M/s Paragon
Packagings, Plot No. 29,
30, Street  No.-2E,
Saroorpur Industrial
Area, Faridabad

Unit found Closed

25

Marc Investment
Casting, Plot No. 03,
Gali No. W-7, Saroorpur
Industrial Area,
Faridabad

Unit found Closed

26

M/s New Nitin Casting,
Plot No.66, gali no. E6,
Saroorpur industrial
area, Faridabad

Unit found Closed

27

M/s Asian Autotech,
Khasra No. 24//19/3,
Village Karnera,
Faridabad-121004

Engineering and fabrication
units (dry process without any
heat treatment / metal surface
finishing operations / painting)

N/A, as the
unit IS
covered
under White
Category

N/A

28

M/s Shiv Shakti Metal

Unit found Closed
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Udyog, Plot no. 32, gali

no. W8, Near Baba
Akashnath Dharam
kanta, Saroorpur,
Faridabad
29 M/s Nirmaan Metals, | Not traceable - -
Plot No.1A, Gali no.8,
Saroorpur Industrial
Area, Faridabad
30 M/s Hi-Tech Meta Flux, | Manufacturing of Hi-seal - Raw | NA, as Not | N/A
Plot No. 4, Gali No. 8, | material: silica sand, sodium | Covered
Saroorpur Industrial | silicate, water, cover-ex (flux) - | under
Area, Faridabad Raw material: biomass boiler | Consent
ash, carbon, alumina Management
31 M/s Mechwell Foundry, | Ferrous and Non- ferrous metal | CTO valid | N/A
Khasra No. 11/8, 13, 18, | extraction involving different | up to 31-03-
13, 14/3/1, Gali No. 8A, | furnaces  through  melting, | 2030
Saroorpur Industrial | refining, re-processing, casting
Area, Faridabad-121005 | and alloy-making
32 M/s Divya Enterprises, | Industry or process involving | Not obtained | Closed by
Plot no.13, Gali No.W8, | metal surface treatment or Board
Saroorpur industrial | process such as pickling/
area, Faridabad (In place | electroplating/paint  stripping/
of M/s Shree Radhey | heat treatment using cyanide
Metal Alloys) bath/ phosphating or finishing
and anodizing / enamellings/
galvanizing
33 M/s JTC Sales, Plot | Unit is a godown of sanitary | NA, as Not | N/A
no.11, Gali No.WS8, | tiles. Covered
Saroorpur industrial under
area, Faridabad Consent
(In place of Garg Metal Management

Alloys)

*Units found closed mentioned in the table were locked during inspection.

Table 2: Status of random geo-coordinates mentioned in Joint Committee report:

S. Geotagged | Name and address | Activities Status of | Action
No. | locations CTE and | Taken by
CTO HSPCB
1 28.354629, | M/s Kali Mata | Ferrous and  Non- | Not obtained | Unit found
77.264235 | Casting, ferrous metal extraction dismantled
Plot No. 5, | involving different
Numberdar furnaces through
Complex, Nangla | melting, refining, re-
Gujran, Sohna | processing, casting and
Road, Faridabad alloy-making
2 Unnamed unit | Ferrous and  Non- | Not obtained | Closed by
28.351486, | operated by Sh | ferrous metal extraction Board
77.267132 | Shamsher, Gali No. | involving different
05, West Near KMP | furnaces through
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Industries, Plot No. | melting, refining, re-
2, Gali No. 2,|processing, casting and
Sarurpur, Faridabad | alloy-making
3 28.358015, | Unnamed unit | Ferrous and  Non- | Not obtained | Closed by
77.263061 | operated by Sh | ferrous metal extraction Board
Sanjiv Kumar involving different
furnaces through
melting, refining, re-
processing, casting and
alloy-making
4 28.368016, | Unnamed unit | Ferrous and  Non- | Not obtained | Closed by
77.263173 | operated by Sh | ferrous metal extraction Board
Bablu involving different
(9999187599) furnaces through
Sarurpur Industrial | melting, refining, re-
Area, Ballabgarh, | processing, casting and
Faridabad alloy-making
5 28.352413, | M/s PSP | Thermocol Not obtained | Closed by
77.263552 | Thermopack, Plot | manufacturing ( with Board
no. 3, Gali No. W4, | boiler)
Saroorpur Village,
Mauja Nangla
Gujran , Faridabad
6 28.368030, | Unnamed unit | Ferrous and  Non- | Not obtained | Closed by
77.263122 | operated by Sh | ferrous metal extraction Board
Majid ( | involving different
9326672058) S-14, | furnaces through
Industrial Area, | melting, refining, re-
Ghazipur, processing, casting and
Faridabad alloy-making
7 28.368021, | Vacant plot with | Industrial debris sorting | NA, as Not | NA
77.262941 | industrial debris Covered
under
Consent
Management
8 28.368253, | Unnamed unit | Ferrous and  Non- | Not obtained | Closure
77.26305 | operated by Sh Md | ferrous metal extraction action
Ahmed, S-5, | involving different initiated
Industrial Area, | furnaces through
Ghazipur, melting, refining, re-
Faridabad processing, casting and
alloy-making
9 28.368083, | Unnamed unit | Ferrous and  Non- | Not obtained | Closed by
77.263436 | operated at 25-B, | ferrous metal extraction Board
Industrial Area, | involving different
Ghazipur, furnaces through
Faridabad melting, refining, re-
processing, casting and
alloy-making
10 | 28.351478, | Shree Ram | Engineering and | N/A, As the | NA
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77.267411 | Engineers & | fabrication units (dry | unit IS
Fabricators, process without any | covered
Sarurpur, Faridabad | heat treatment / metal | under White
surface finishing | Category
operations / painting)
11 | 28.351468, | MFS Formwork | Engineering and | N/A, As the | NA
77.266987 | Systems LLP, | fabrication units (dry | unit IS
Sarurpur, Faridabad | process without any | covered
heat treatment / metal | under White
surface finishing | Category
operations / painting)
12 | 28.368228, | Unnamed unit | Ferrous and  Non- | Not obtained | Closed by
77.263209 | operated , S-7, | ferrous metal extraction Board
Industrial Area, | involving different
Ghazipur, furnaces through
Faridabad melting, refining, re-
processing, casting and
alloy-making
13 | 28.353996, | Cardboard  paper | Godown/ storage NA, as not | NA
77.271625 | godown, A-19, covered
Sarurpur Industrial under
Area, Sector-53, Consent
Faridabad Management
14 | 28.348197, | N S Engineerings, | Forging of ferrous and | Not obtained | Closed by
77.298318 | Plot No. 2, Near | non- ferrous metals ( Board
Sec-55, Main | using oil and gas fired
Gonchi, Sohna | furnaces)
Road, Ballabgarh,
Faridabad
15 | 28.348257, | Paradise Industries, | Forging of ferrous and | Not obtained | Closure
77.298144 | Plot No. 2, Near | non- ferrous metals ( action
Sec-55, Main | using oil and gas fired initiated
Gonchi, Sohna | furnaces)
Road, Ballabgarh,
Faridabad
16 | 28.358718, | Satyam Sales | Godown of bio pellets | NA, as not | NA
77.26387 | Corporation,  Plot | and pyrolysis fuel oil covered
No. 1, Gali No. 2, under
Wali Gali, Nangla Consent
Gujran, Faridabad Management
17 | 28.358685, | Dashmesh Coal | Godown of hard coke & | NA, as not | NA
77.263347 | traders, Plot no. 6, | pellets and pyrolysis | covered
Nangla Gujran, | fuel oil under
Faridabad Consent
Management
18 | 28.358767, | AL Qdari | Ferrous and  Non- | Not Obtained | Closed by
77.262643 | Enterprises, P. No. | ferrous metal extraction Board
2, Gali No. 1, 27 | involving different
Feet Road, Nangla | furnaces through
Gujran, Faridabad melting, refining, re-
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processing, casting and

alloy-making
19 | 28.358698, | Ashoka Glass ceramics, earthen | Not Closure
77.26253 | Refractories, potteries  and  tile | Obtained Action
Nangla Gujran | manufacturing using oil Initiated
(Nangla), Faridabad | and gas firedkilns,
coating on glasses using
cerium fluorides and
magnesium fluoride etc.
20 | 28.358248, | Shree Krishna | Engineering and | N/A, As the | NA
77.262801 | Engineering Works, | fabrication units (dry | unit IS
Near Shree Ram | process without any | covered
Dharam Kanta, 30 | heat treatment / metal | under White
Feet Road, Nangla | surface finishing | Category
Gujran Faridabad operations / painting)
21 | 28.353584, | Stream Metal | Trader of Ferrous and | NA, as not | NA
77.26402 | Recycling  Metal | non-ferrous scrap covered
Pvt. Ltd., P. No. 23, under
Vill- Nangla Consent
Gujran, Faridabad Management
22 28.35381, | Arham Recycling | Trader of Ferrous and | NA, as not | NA
77.26404 | Pvt. Ltd., Khasra | non-ferrous scrap covered
No. 39, Killa no. under
3.8, 22Ft. Nekpur Consent
Road, Nangla Management
Gujran Ind., Area
Pali, Sohna Rod, PO
Pali, Faridabad
23 28.318019 | M/s Asian Cargo | Spray Painting (sand | Obtained Closure
28, Craft Private | blasting and  paint | CTE but | action
77.273945 | Limited, 24/19/3, | booth) CTO Not | initiated
29 20, Village Karnera, obtained
Faridabad-121004
24 28.355364 | M/s A.S. | Trading of scrap metals | NA, as not | NA
94, Enterprises, Khewat covered
77.262345 | No. 33/33, Nangla under
18 Gujran, Ballabgarh Consent
Management
25 28.355473 | Unnamed unit , | Vacant premises NA, no | NA
55, Saroorpur Industrial polluting
77.262279 | Area, Sector-53, activity
6 Faridabad observed
26 | 28.356385, | M/s Shri Radha | Ferrous and  Non- | Not Obtained | Closed by
77.263039 | Mohan Alloys, Plot | ferrous metal extraction Board
No. 38B, Kbhasra | involving different
No. 27, Nangla | furnaces through
Gujran, Sohna | melting, refining, re-
Road, Faridabad- | processing, casting and
121004 alloy-making
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27 28.358198 | M/s  Shiv  Shakti | Unit found Closed - -
67, Industries, Plot No.
77.263280 |7, Gali No. 3,
27 Nangla Gujran,
Faridabad-121004
28 28.358277 | Unnamed unit with | Unit found Closed - -
36, DHBVN Meter No.
77.263173 | SS17629966,
46
29 | 28.358152, | Unnamed unit, | Ferrous and  Non- | Not Obtained | Closed by
77.262720 | Sarurpur Industrial | ferrous metal extraction Board
Area, Faridabad involving different
furnaces through
melting, refining, re-
processing, casting and
alloy-making
30 28.358171 | Unnamed unit, | Unit found Closed -~ -
16, Sarurpur Industrial
77.262542 | Area, Faridabad
39
31 28.347929 | M/s M.K. | Ferrous and  Non- | Not Obtained | Unit found
73, Enterprises,  Plot | ferrous metal extraction dismantled
77.268473 | No. 52-53, Gali | involving different
8 No0.9B, Saroorpur | furnaces through
Industrial Area, | melting, refining, re-
Faridabad-121005 | processing, casting and
alloy-making
32 28.326206 | M/s Faizaan Metals, | Ferrous and  Non- | Not Obtained | Closed by
91, Nale ke pass, Dhoj | ferrous metal extraction Board
77.221146 | Road, Daru ke | involving different
30 theka, Fatehpur | furnaces through
Taga, Faridabad- | melting, refining, re-
121004 processing, casting and
alloy-making
33 | 28.337762, | Unnamed unit, 4 3, | Unit found engaged in | NA, as not | NA
77.247615 | Behind Jio tower, | sieving of ash, one bag | covered
Fatehpur Taga, | filter found installed, no | under
Haryana representative found at | Consent
the site Management
34 | 28.337753, | Unnamed unit, 4 3, | Unit found Closed - -
77.248236 | Behind Jio tower,
Fatehpur Taga,
Haryana
35 | 28.370402, | Unnamed unit, | Unit found Closed - -
77.262782 | Se/34, Industrial
Area, Ghazipur,
Faridabad
36 | 28.370274, | Unnamed unit, | Unit found Closed - -
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77.262798 | Se/34, Industrial
Area, Ghazipur,
Faridabad
37 | 28.370155, | Unnamed unit, | Unit found Closed - -
77.26284 | Se/34, Industrial
Area, Ghazipur,
Faridabad
38 | 28.370124, | Unnamed unit, | Unit found Closed - -
77.262786 | Pn/72, Industrial
Area, Ghazipur,
Faridabad
39 28.370793 | Unnamed unit, 93, | Ferrous and  Non- | Not obtained | Closed by
191, Industrial Area, | ferrous metal extraction Board
77.262874 | Ghazipur, involving different
69 Faridabad furnaces through
melting, refining, re-
processing, casting and
alloy-making

*Units found closed mentioned in the table were locked during inspection.

4. That apart from above mentioned units, in subsequent inspections by

HSPCB, following units were found operating without consent of the

Board. Action has been initiated against these units, details thereof are as

under:
S. | Geotagged | Name and | Activities Status of | Action Taken
No. locations Address CTE and | by HSPCB
CTO
1. | 28.332963, Unnamed Ferrous and Non- ferrous Not Closure action
77.251591 unit no. 1 metal extraction involving obtained initiated
located in different furnaces through
Village melting, refining, re-
Madalpur processing, casting and alloy-
making
2. | 28.332662, Unnamed Ferrous and Non- ferrous Not Closure action
77.251700 unit no. 2 metal extraction involving obtained initiated
located in different furnaces through
Village melting, refining, re-
Madalpur processing, casting and alloy-
making
3. | 28.332662, Unnamed Ferrous and Non- ferrous Not Closure action
77.251785 unit no. 3 metal extraction involving obtained initiated
located in different furnaces through
Village melting, refining, re-
Madalpur processing, casting and alloy-

making

10
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4. | 28.332678, Unnamed Ferrous and Non- ferrous Not Closure action
77.252005 unit no. 4 metal extraction involving obtained initiated
located in different furnaces through
Village melting, refining, re-
Madalpur processing, casting and alloy-
making
5. | 28.332896, Unnamed Ferrous and Non- ferrous Not Closure action
77.251833 unit no. 5 metal extraction involving obtained initiated
located in different furnaces through
Village melting, refining, re-
Madalpur processing, casting and alloy-
making

5. That to prevent such activities in future, letter has been issued to DHBVN,
MCEF, Town & Country Planning and MSME Departments to consult
HSPCB prior to the issuance of any new licenses or permits for industrial
activity in the villages namely Saroorpur, Kureshipur, Fatehpur Tagah,
Nangla, Nekpur, Ghazipur, Kheri Gujran and Bhankri of District
Faridabad. Copy of letters dated 19.09.2025 is annexed herewith as
Annexure-R/1 (Colly).

6. That the answering respondent is making its sincere efforts to prevent

operation of illegal units in the villages mentioned in the OA, of district

Faridabad.

In view of the above, it is requested to take the present reply on record. It
is undertaken to comply with the directions passed by this Hon’ble

Tribunal.

{
e
Regional Officer
Ballabgarh Region, HSPCB
Date: 19-09-2025

Place: Faridabad
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No. 61/2025

In the matter of:

Narender Sirohi Applicant

Versus

CPCB & Ors. Respondent(s)

AFFIDAVIT

I, Harish Kumar, Regional Officer, Ballabgarh Region, HSPCB aged about
39 years do hereby solemnly affirm and state as under

I. That in the aforesaid official capacity, | am well conversant with the facts
and circumstances of the case, therefore, I am competent to swear this
affidavit.

2. That | have gone through the contents of accompanying reply which has

been drafted under my instructions.

fumat

Deponent

Verified at Faridabad on 19th Day of September, 2025 that the contents of
atfidavit are true and correct to my knowledge and on the basis of information
derived from the official record which I believe to be true and no material fact has

been concealed therein.

i
J/‘r/_". = @J___r,_r__Lg—-’"
ATTESTED BY Deponent
JAGDISH CHAND i

(ADV.) NOTARY
( f//, e

12



122 Annexure- R/1

‘rr  HARYANA
m:E Saloe ReSTATE POLLUTION CONTROL BOARD

v .
_ : gion, Opp. Hewo A idabad
Y/ tisjery  Email: . Ppmt., Sector-16A, Farica
\ﬂ !‘.-'rt';fmzt l‘—SQSDJDQI‘_@Q.EQQLI-_C_QmWebsite: www.hspcb.gov.li

...................
-------------

No. HSPCB/BR/2025/ 2o\ -

--------------------------------

2041 Dated: ’q,ﬁ)w‘?/\/-

To
The (.Iommissioner,
Muplmpal Corporation Faridabad (MCF),
Faridabad.

Subject:

. e
Compliance of Joint Committee recommendation in OA No. 61/.2025nbc‘;f°;
Hon’ble NGT - Prior consultation with HSPCB before issud

i . . istrict
licenses/permissions for industrial activity in certain villages of Distrl
Faridabad.

The Hon’ble NGT in OA No. 61/2025 examined the issue of industrial polziu’u}?t}[
in villages of District Faridabad. The Joint Committee report dated 19.05.2025 recommended tha

concerned departments must consult HSPCB before issuing any permission for industrial activity In
these villages.

Accordingly, you are requested to ensure that no trade license, pe.rmisswn, or
authorization for industrial units is granted in the following villages without prior
consultation/clearance from HSPCB:

r. No. Name of Village
Saroorpur
Kureshipur
FatehpurTagah
Nangla
Nekpur
Ghazipur
KheriGujran
Bhankri

oW D WLWN—W

This instruction is issued to comply with the recommendation of the Joint

Committee before the Hon’ble NGT.
Reg%;al Officer

llabgarh Region
Endst. No. HSPCB/BR/2025/ Date: /réa

Copy of above is forwarded to Deputy Commissioner, Faridabad for information
and necessary action please.

Regn@dﬂl Officer

4) (}Q\jh\bgarh Region

13.
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I} 1'rr HARYANA STATE POLLUTION CONTROL BOAI:u:(oj
\ "“FE Ballabgarh Region, Opp. Hewo Appmt., Sector-16A, Farldaba i
'\\ i tye Ry Email: hspcbrobr@gmail,comWebsite: www.hspcb.gov.in
Evioret
No. HSPCBBR202S/ 9 oM@-Y44 Dated: 13| 99}2025"
To

The Superintending Engincer,
Dakshin Haryana BijliVitran Nigam (DHBVN),
Faridabad.

Subject: Compliance of Joint Committee recommendation in OA No. 61/2025 before

Hon’ble NGT — Prior consultation with HSPCB before issuance ol: ne.“;
electricity connections for industrial activity in certain villages of Distric
Faridabad.

With reference to OA No. 61/2025 titled as NarenderSirohi vs. CPCB &Ors., the
Joint Committee constituted by the Hon’ble NGT has submitted its report dated 19.05.2025
recommending that concerned departments must consult HSPCB prior to allowing any new
industrial activity in specified villages of District Faridabad.

You are, therefore, requested to ensure that no new electricity connections for
industrial units in the following villages are released without prior consultation/clearance from
HSPCB:

r. No. Name of Village
Saroorpur
Kureshipur
FatehpurTagah
Nangla
Nekpur
Ghazipur
KheriGujran
Bhankri

oWV B W~

This instruction is issued to comply with the recommendation of the Joint
Committee before the Hon’ble NGT.

Regional Officer
f}ullabgarh Region
Endst. No. HSPCB/BR/2025/ Date: =~

Copy of above is forwarded to Deputy Commissioner, Faridabad for information
and necessary action please.

Regional Officer
, Ballabgarh Region
|
C

14
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I, 1'rc HARYANA STATE POLLUTION CONTROL BOARD
“". ,,,FE Ballabgarh Region, Opp. Hewo Appmt., Sector-16A, Faridabad

d
\\){" LS Email: hspcbrobr@gmail.comWebsite: www.hspcb.gov.in
R

.........................................................

No. HSPCB/BR/2028/ 9051 -S| Dated: J3]9|25

To

...............

The District Town Planner,

Town & Country Planning Department,
Faridabad.

Subject: Compliance of Joint Committee recommendation in OA No. 61/2025 b.cf(.)re
Hon’ble NGT — Prior consultation with HSPCB before issuance of bu.lldl{lg
plans/approvals for industrial activity in certain villages of District
Faridabad.

In OA No. 61/2025, the Hon’ble NGT considered the issue of unauthorized
industrial activity in District Faridabad. The Joint Committee report dated 19.05.2025

recommended that no new permissions for industrial activity be granted without prior consultation
with HSPCB.

You are, therefore, requested to ensure that no change of land use (CLU), bui.lding
plan approval, or other permission for industrial activity to be issued in the below-mentioned
villages without prior consultation/clearance from HSPCB:

o
Z
&

Name of Village
Saroorpur
Kureshipur
FatehpurTagah
Nangla

Nekpur
Ghazipur
KheriGujran
Bhankri

CoONO I B W~

This instruction is issued to comply with the recommendation of the Joint
Committee before the Hon’ble NGT.

Regiohal Officer

Ballabgarh Region
-7—/ ,

Copy of above is forwarded to Deputy Commissioner, Faridabad for information

ssary action please.
Rc(g?{:nnl Officer

Ballabgarh Region

6// .ff_’/ .

and nece

15



, HARYANA STATE POLLUTION CONTROL BQARIZ ""'"""'“
\. “FE Ballabgarh Region, Opp. Hewo Appmt., Sector-16A, Farcdaba Sy
Email: hspcbrobr@gmail.comWebsite: www.hspcb.gov.in

LoaeR:
V e
No. usr(‘n/muzozs/&ogi - Dated: I"/"/ﬁr

To
The General Manager,
District MSME Centre
Faridabad.

Subject: Compliance of Joint Committee reccommendation in OA No. 61/2025 l)'ef?re

Hon’ble NGT - Prior consultation with HSPCB before issuance of bu.lldlln;.:
plans/approvals for industrial activity in certain villages of Distric
Faridabad.

In compliance of the Joint Committee report dated 19.05.2025 filed before the
Hon’ble NGT in OA No. 61/2025, it has been recommended that all concerned departments must
seek prior consultation from HSPCB before permitting or regularizing any industrial activity in the
specified villages of District Faridabad,

Accordingly, you are requested to ensure that no MSME registration,'apprOvall,_Or
facilitation for industrial units to be granted in the following villages without prior
consultation/clearance from HSPCB:

o
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Name of Village
Saroorpur
Kureshipur
FatehpurTagah
Nangla

Nekpur
Ghazipur
KheriGujran
Bhankri

This instruction is issued to comply with the recommendation of the Joint
Committee before the Hon’ble NGT.

Regional Officer
MBallabgarh Region

Endst. No. HSPCB/BR/2025/ Date:
Copy of above is forwarded to Deputy Commissioner, Faridabad for information

and necessary action please.

Regional Officer
Ballabgarh Region
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